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Coram @ Hon'ble Mr,P.H.Trivedi ¢ Vice Chairman

Hon'ble Mr.P.M.Joshi

Judicial Member

28/09/1989

Per : Hon'ble Mr.P.H.Trivedi Vice Chairman

The petitioner has sought review of our orders
dated 8.12.1988 in 0.A./612/88, The orders refergsd to,
not—of the appeal-Freferred by the petitioner on 26.3.1987,
against the orders of penalty dated 16.2.1987 and directed
t@ireSpondent authorities to dispose of the appeal within
3 months from the date of that order. In his Misc. petition
seeking review the petitioner states tbat he was not aware
off the decision of the appelate authority . It was not
communicated to him that the appellate authority had already
made its decision on 14.4,1988, which was not communicated to
the petitioner until 22.9,1988 when he presented his petition
in 0.A./612/88, and that when he gave his consent on 8.12. 1938,
for consideration of appeal by appeliate authorltvy yﬁe was
not aware of that decision, He takes the plea that the respondent
N>, 3, had wrged in communicating the decision oF the
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appellate authority which was g&&ﬂﬂhﬂf&dith the \x \ k 3 Ay

-administration of the case of 0.A./612/88.

There is nothing to show that there is any manifest
U
error of lawjof fact on the record. If the appellate authority's

order was not communicated to the petitioner or that he had
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given his ceggiaératrﬁn>to go ?Zgg%hrt before the appellate
bl
authority uh__,belng waware of the order7 @Ee petltloner
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/
can oeek relief against the appellate authority eﬁvby~ﬁf'btb

‘separate order if he has any cause Lelating thereto,

This does not constitute the circumstances which is sufficient
to cause a review of the orders which were passed on the
representations made before the court at the time
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were ; and which do not barg any relief or any

when they
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jussifi /of the, appellate umthorities“‘ orders.
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. Accordingly ho review is justified. Mi_sc,. pe\'g:itlon’ *ods
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